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Subsidised Industrial Housing in
Orissa

1755. Shri Ulaka: Will the Minister
of Works, Housing and Rehabilitation
be pleased to state:

(a) the total amount allocated to
Orissa under the subsidised Indus-
trial Housing Scheme during 1962-63;
and

(b) the total amount utilised by
Orissa out of the above during the
same period?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). A lumpsum
of Rs. 30.32 lakhs was allocateg to
Orissa State as Central assistance for
the implementation of threc Centrally
aided housing Schemes vz Subsi-
dised Industrial Housing, Low In-
come Group Housing and the Village
Housing Projects Scheme. Out of this,
according to the figures of provisional
expenditure received by the Central
Government, the State Government is
expected to utilise Rs. 19.65 lakhs in
1962-63.

The Scheme-wise break-up of the
amounts of Central assistance allocat-
ed and utilised during 1962-63 are not
available,

Housing Schemes in Andaman Islands

. [ shri Subodh Hansda:
1756 < Shri S. C. Samanta:
L Shri M. L. Dwivedi:

Will the Minister of Works, Housing
and Rehabilitation be pleased to state:

(a) the amount disbursed during
1962-63 for (i) the Low Income
Group Housing Scheme (ii) Village
Housing Projects Scheme and (iii)
Subsidised Industrial Housing Scheme
in Andaman Islands; and

(b) the amount disbursed for each
of the above schemes during 1961-62
in respect of the Andaman Islands?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). The required
information is as follows:
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Scheme Amount disbursed
i €2-€3
Rs. Rs.
I. Subsidised Indus-
trias Housing.
2 Low Income Group
Housing. 14,450 7,600
3. Village Housing
Projects.
ToOTAL : 14,45 7,600
Tungabhadra Reservoir
%57, Shri P. Venkatasubbaiah:

Will tne Minister of irrigution and
Fower be pleased 1o state:

.(a) whether the Government of
Andhra Pradesh have made a request
for drawing additional supplies of
water from the Tungabhadra Reser-
voir for increasing the capacily of
ITampi Power House; and

(b) if so, the details of the proposal
and the action taken thereon?

The Minister of State in the Minis-
try of Irrigation ang Power (Shri
Alagesan): (a) and (b). The pro-
posal of the Ccvernment of Andhra
Pradesh for joining the Power
Canal and the Tungabhadra High
Level Canal by a Link Canal
in order to provide an alternative
means of feeding the Hampi Power
House and for utilising the water
from the High Level Canal for gene-
ration of additional power till such
time as irrigation under the High
Level Canal fully develops is unde~
consideration of the Tungbhadra
Board.

Housing Problems
1758 f Shri P. R. Chakraverti:
\ Shrimati Jamunadevi:

Will the Minister of Works, Hous-
ing ang Rehabilitation be picasea to
state:

(a) whether the attention of Gov-
ernment has been drawn to the
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Special U.N. Committee’s report on
Housing problem calling for a rush
programme to solve the desperat2
housing shortage; and

(b) if so, the steps taken to lay
emphasis on low cost housing for
low-income group?

Thie Minister of Works, Housing
and Rehabilitation (Shrj Mehr Chand
Khanna): (a) yand (b). Presumably
the reference is to the report of the
first session of the U.N, Committer
on Housing, Building and Planning
held in January-Faebruary, 1263. This
report is still {o be considered by the
Economic and Social Council in its
36th Session to b2 held at Geneva in
July, 1963. The impertant recom-
mendations of the Committee, how-
ever alrcady form the basis of tha
Government of India’s policy. Our
housing schemes are mainly directed
to the construction of low cost houses
for the low income groups: financial
assistance js being providec¢ by tha
Government for construction of
houses and community facilit'ez are
provided by the lncal bodies. Conti-
nuous research ic being made in
building designs, matorials snd tech-
niques to develop low cost houing.

State Finance Cocporations

1759. Shri P. R. Chakravezti: Will
the Minister of Yimamce be pleased
to state:

(a) whether it is a fa~t that the
State Finance Corporation have been
given wider scope of lending autho-
ritv and borrowing power; and

(b) whether any schere has been
devised for facilitating fitanzing  the
development of cnal industry by the
State Ccrporations?

The Minister of Finance (Shrl
Morarji Desai): (a) Yes, Sir.

(b) A scheme for partial guarantae
by Government of loans to be given
by credit institutions, includitg State
Financial Corporations, to ccal Com-
panies has been sanctioned.
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